
NOTEOF THE REGISTRY 
	

ODERS OF THE TRIBUNAL 

ORJ)ER DAT 5-1-2001. 

Petitier present in person. NO representaio 

from the side of the Respondents as liyers have 

abstrained from Court work. M. A.No.].0/2001 has been 

signed by 1earn1 ASC(Central) Mr.S.B.Jefla filed in 

the Registry and we have perused the same.It has been 

mentioned in the MA and this has also been admitted 

by the applicant in cOurse of his submission today 

that the name of applicant was inclth5ed in the list 

of car4idates placed before the screening committee 

and his case was considered for promotion to i. 

Applicant submits that he does not want to pursue this 

OA.In view of this the OA is disOsed of as not oeing 

- 

pressed. 


